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Under Circu1ation 

.,-·. 

CENTRAL ADMINISTRATIVE TRIBUNAL 
ALLAHABAD BENCH :ALLAHABAD 

REVIEW APPLICATION NO. 74 OF 2006 

IN 

ORIGINAL APPLICATION NO. 675 OF 2001 

ALLAHABAD THIS THE \ot-\A, DAY OF ~ 2007 

HON'BLE DR. K.B.S. RAJAN, J.M. 
HON'BLE MR. A.K. SINGH, A.M. 

Union of India & Others Applicants 

Versus 

Bansi Dhar Pandey Respondents 

ORDER 

·BY DR. K. B. S. RAJAN, MEMBER-J 

The review application has been considered. The 

grounds thereof reflect that virtually the review 

applicant wants to have this matter entirely 

reheard, which is impossible in the review 

jurisdiction. No e r rors apparent on the face of the 

record have been pointed out and as such the Review 

Application completely being devoid of merits, 

rather being misconceived one, is dismissed under 

circulatiL _ 

MEMBER-A~ 
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